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’f: * give herein below the details of the assets (mmovable, movable; bank batance, ebc.) of

m'yseil; Y spmzse and ﬂepmﬁants*

.mromtname'maming the extent of Jolnt ownership wil also have to be
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Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Iindicated]

8r.
Ho.

Description Self

Spouse

Hame(5)

Dependant=1
Hame

Dependant-2
Name

DepEndant-3
Etc, Nama

(y

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

N

Nk

N\,

N/

(i

Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

~ Extent (Total
measurement)
-Current market value

N

(i)

- number(s)

Buildings (Commercial
and residential)
Location(s)

- Survey /door

- Extent (Total
measurement)

- Current market
value

()

- Houses / Apartments,

- Extent [Total

ete.

« Location(s)

- Survey (door
number(s)

measurement)
- Current market

v)

va
Others (such as

A

interest in property)

N

N

W

(2)

1 give herein below the details of my fiabiltles / overdues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

water

Sr. | Description Hame & addruss of Bank / | Amount outstanding as
o, Financlal Ingtitutions{s) / O cocanane TR P )
- , Department (8) ]
(2) i) Loans from Banks SR T : 8,00,000 [ —

{iiy Loans from financlal
institutions f\UJ N—\‘j
{iit) gnwmmen‘t Dues: ‘
{a) dues to departments \ '
dealing with government rud N
accommaodakion
(b) dues to departments
dealing with supply of N—M AL _,f

{c) dues to departments
dealing with supply of
electricity

NUA




{d) dues to departments X 0 ;
dealing with telephones NY AU
(e} dues to departments

dealing with government ‘ A
transport (including N N
|\,

aircraft and helicopters) e
{f) Other dues, If any N«U

(b} {1} Income Tax including :
surcharge [Alsa indicate NJ-A
the assessment y&;r upto
which Income Tax Return o L
filed. Glive also Permanent p AN No N BPK38 147
| Account Number (PAN]]
(1) Wealth Tax [Also
Indicate the assessment Nl A
year upto which Weaith
‘{gx return filed.] 7
1} Sales Tax [Only in
case of proprietary N N—I‘J
| business] e _ =
(iv) Property Tax N NAA

cw
GPF/CPF/PRAN No,  :- PTQV} LN —+13¢
Gender - II] (M/F)

Date of Birth i IGIEE RN E f;"} (DD/MMYYYY)

Class/Group - &

- *  [(ERan Vdhav Sabha . Patna

{Full Name e.g. B.AS.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc.)

Home District i Madkp\baﬂm’ gl
I hereby declare that the above details are true to the best of my

knowledge and belief.
e
%"\__,,, “

Signature ”b?‘ b Y Ga

Name of Employee: ... RILOW  Kumar
woca:.. L. pesignation:....OFF I GE. ATTENDANT
Date: a}}@g) 2222 Department:.. mm\/\ﬁ&wm@a‘o \’\-"\
Note: Pleasa sign each page of the declaration. Asset declaration form

must be in A4 size white paper with camputer typed (single side)
in prescribed format.




